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CENTRAL AO"INISTIATlVE TRIJIQIAL 

I I ALLMABAO BUCH. ·ALLAHAi AD. • 
" 

t • 

~ . 
.... .,. . . ' 

cor .. •- Heh.._.ia fts.s. ·oar•l• '·"• • 

o.a. tb&/21 CL11d•aa 1i91il 
" I 

Alanp .. yl th . OtA• 672/g!, 673/pp,· 682/?g to 695/gl 
' · Alpna. Mi.th O,A, 701/fl, 7pt4M9 1tt21/99 ta ·,, 7;s4111. 

AlWJp "lth o.a. 111/19 wad .o.A • . &21/21 

Vijal Prmcaah PMd•Y 
aan of Sr1 ReO• Pandey 
r/o7~3/338 fteerapur, Allah.-ad 
poated ••· Sr. O.viaional- Accounta. otr1ca,, 
'rovlncial.Diw.ion, 
.,.atapgarh. 

• • AppUc.n~, 

Counsel ror the a~plic•nta- Sri R.Pe · Singn, . Adv. 

Ver au a 

1,Union of India througu the 
Secretary, Govern .. nt ar , lndla, 

j 

IUniatry or finance, New Oelh~, 
• 

~.ca11ptrol1-r ~ Auditor G•naral, 
ot India~ 10 Bahadur Shah Zatar ... •rg, 
New Delhi, 

3. Ac~ountant G•nara~ ~I (All E).u.P • 
Allah abacl, 

•• Ex•cutiv• Enginaer, . Praviaalon . ' 

Diviaian. P,M.o • • Pratapgarh, .. 

• 

• 

•••• Raapoadanta. 

Counaal for Che 

I 
reapandantaa- Sri Allit sthalmkar Acl•t 

tra~ Reapandenta 11o.1 . to 3 J 
I 

Sri K.P, Singh, Adv, 
(ro~ Raapf:lnd•n~. 10.•). 

I . 
O.Ae672/¥9 i 

B.o. fti.ahr• •V•d about 4·1 yeara 
eon of l•~• SI'! slta 1 .. ftlahra, I 

• 

• 

Md 

( . 

1 
I 

I 

I 
t 



I I 

.. 

• 

.. 

' ••I 

• 

• • 

l ' ~ 
• •I 

• 

• I ,I 
I ' 

I I 
f t • . . 

J , 
2- I 

• j 

. . -.........,..,,. 
r•eident Dt !a&.2-St "'8ato~dgan3, 

All•"•bact... I ••. ·r Appllc.•nt. 
Counaal. r or \ha appUcent.&. 5ri A.V • . Sri'4~atava Adv. ' 

.... I Sri . R.P • . Singh• Adv. ... . , I . . 

. . •· 1 . V•r•JI~ , 
1 • . Unian of India. ~hrough t.h• 

Sacaatary ~ Govara••at.. ot lndla, 
fti~aui Dt · Finance• , Maw D9l.tli• 

2. Ca11ptzo11•* l Aud.A.tor Gen~•l, 

1u BahadUa. Shan zatar ftarg, 
j 

New D•lh,JJ. 

General. II (A+E) 

•• Tha Executive £nginaai, 
lrrigatian Oiviaion-J, 
All~aba~. 

' I 
I 

Coun .. l , f.oa thl 

I 

I 
or lnd1a, 

I 
I 
i 

• 

•· •• . Raapandenta. 

Reapondant•s-Sr1 Amit · Sthalakar Adv. 
. (For R9apondant: No.i,2 &3) 

Srl . K.Pe Singh Adv~ 
(For R•a~ond•at : Np.•) 

O,A,b7lJ99 

R.S • . ft&.anra aon ot Sri J.P. ftiara 
I 

agad about149 Y••ta, 
r/o 23/47/1•'o>, Snao Nagu, 

• 

Allanpu~, Allahabad • . ·at pra..,.t 
l I 

poated aa.,sr. Divialonal Accountant, 
I 

Provinciat Division, Varan•af • I 
r 
1 

• ... Applicant. 

coun .. 1.- tor t.ha applicant& Sai . R. P.: Singb. , Ad,,. 

I 
1. Uniori ot . lndla , througb. ~• 

Secrat•11 .• Gowarnaent or . lndi~, I 

Plinlatry or Finllfta•· · Ney, Delhi. I 

2. coapt~oilar ~AaditOJ' · Gena~a1,ot lndl~, 

10-Baha...,.Shah Zafar "•~g, . N•w OaJ.hl• 

3. Accouh\ant General 11 (A&:£) 
Allahabad. I . 

' 4. Executlva. Engineer 
I . . 

Provincial 01via1on, . P.W.D• 

. Coun .. l toa the 

. . 

• 

' •• 
UtP• 

I 
i 
I 

Vttan•a1 

• 

,, 

i : 
" ,. 

.. ~ 

~ ; 
' I 
• I 
~ I 

I 

I I 
I 
I 

I I 

I . ' • 

• 

I 
I 

I 

I 

• 
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' 

• 

• 

I 

O,A,§82/gg· 

Rajeev Kuaal' Sonkar 
aon or Sri Hari Lal Sankar, 

89 Kala- danda, Hi .. atgan~, 

Allahab•d· , 
' 

' .. 

• 

• 

• • ftt,tplican-.. 

Counael roa: \ha. aJli>.llcanta- Sr.i Ke s. Ratbore, Adv, 
• 

1. Union or India, through Accountant. General, 
U, Pe AllahabaJI, 

f . 

t 
• • 

t 
2. Deputy Accountant General (l.lorka)~A.G.U,P • • Allahabad, t 

r 

3, Superintendent Engineer or or Wurke. 
Flood work Oiv.ai on, Gonda, 

4, Exacut.1.ve Engineer, I l P. Div~aion, Banda, 

• • • 
Couneel tor ~he reapondanta&- Sri Aalt. Sthalekar Adv. 

(For Reapondent No,J to 3) 

Sri K.P. Singh' Adv, 
(rar Reaponden Ho,4) 

0,A,b83{92 

Girija Pat.i Snukla aged 47 yeaJa 
eon or Sri . Triyugi Narain Shukla, 
reaident or Babina RHd, Niyaaat. Chak, 
Gor•khpur and poated •• Dlvlaional Account• Dtf icer, 
Gr•d•-1• in the office or the Superintending 
of LIOrka (8,), 
Conatructlon Oivaion, P.w.o. 
Gorakhpur, 

• • Applicant, 

Counael for the .applicants- Sri R,P, Singh, Adv, 

Veraua 

1, Union or India through ~he 
Secretary, Govern .. nt or India, 
"1nlatry of finance • . New Da~ • 

2. The Caaptrollar l *'ditor Genera~, 
or 1 ndia1 10• Banadur. Shah Zar u fta~g, 

New De~, 

3. Account•t.-General 11 (ME) u .... 
Allahabad, 

I 

Tne SUper~ntenoent of ...,rka, 

Te•~· D1v1alan (l.H.) Conalruct1on 
Contd. • •• 

-
• 

• 
I 
I - ' 
I 

.. 
I 

. . . . ' 

• 

I 
I 

• 
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t 

• . • R••taondanta. ~ 

Counael. tor tne Rea.,ondentas•Sri A111t Sthalekar Adv. 
(ror R•apondent No.1 to 3) 

I 

Sri K.P. Singhl Adv. 
(ror Reepondan No.4) 

O,A,D84/9i 
' 

• • 
s.G. Pathak ' agad ab~ 39 years, 
eon ot Sri R.N. Pathak, r.aidant ot 
llJ/3Pullad Houaing Sen•••, 
Narendra Nagar, Tanri Garhwal, praaant 
poated aa Diviaional Accaunta orr1~ar. II 

Ottica or Execut~va Engineer, 
Cenatruction Diviaion, Narandra Nagar, 
Tahri Garhvai, 

• • • Applicant. 

Counaal tor the applicai.t ~ S~t~ R.t.P.. · Singh, Adv. 

Var au a 

1, Union or India througn ~ne 
Secre~ary Govern•ent ot India, 
Plinietry or rin8l ce, Ne" Oalh.j. • 

2· Co•ptro.ller ' Auditor General, 
or India, 10- Bahadur Shah Zafar 
New Delhi. 

Plarg, 

3. jccountarit General II (A&E) U.P., 
Allahabad. 

4. Executive EnQineer, Construction 
Diviaion, Narandra Nagar, 
Tahrigarhwal, 

Counsel for the 
• •• R9apondanta. 

raapoadentassr1 Allit Sthalekar(Adv.) 
(ror Reapondanta 1 to 3) 

o •. A, 685(99 

Sri K. Pe Singh 
(ror Real'dll•nt 

Adv. 
No,4) 

Pra•od Ku•ar Plani Tripathi aged about 39 yaara 

• 

• 
I 

~ 
• 
• 

' . 
l l 

~ r 

' 
I ' 
I 

.1 

l 

~ 
I 

~ 
l 
l 

aonuf late Sri Awadhaah ftani Tripathi, r/o Aahak Nagar , 
Colony, Baaaratpur Gorakhpu~. 

• • .Applicant. \ 

~ Counaal for the a~plicant1 5ri R.P. Singh, Adve 

Var au a 
·-

1 
• 

-· I 

I 

~ 
• >' 

; 

• 



I 

' 
• I • 

. ' 

.. 

• 

• 

) 

.,.5_ 

' 1 • . Unlop of India through ~he Secretary -... 
Governaent of India; ftiniatry or Finance, 
New Delhi. 

I 

2. C011ptroll~r' Auditor . G•naral,ar India, 
10-Bahadur Shah Zafar "•rg, 
Naw. D•1"J • 

3. Accountant ·Ganaral 11 (A 'E) • 
U.P. A~lanabad. 

4. Tn• Executive Engineer, 
LaQ.hU S1ncha1 . Khand, 
GormkhP'&,. 

I 
l 
I 

\ 

' 

Counsel tor the . Reapondentaa- Sri All~t Sthale~ar Adv. 
(For reapondent No.1 to 3) 
Sri K.P. Singh, Adv. 
(For Respondent Na.4) 

O.A, 68~/99 

Ram Kamal Singh eon ot 5ri R .. Subhag . Singh, 
Resident or 739-H Old Poat. Office, 
Civil Linea, Baati. 
•t · Praaent posted in Construction On.I 
P.1.1.0., Baati. 

• •• Applicant. 
Counsel tor ~he applicant: Sri R.P. Singh, Adv. 

\leraua 

1. Union of l ndia• through. the . Secretary, 
-Government. or India, Ministry of Finmc e 

New Delhi. 

2. Comptroller ' Auditor General of India, 
10- Bahadur Snah Zafar ~arg, 
New Dalni. 

3. Accountant General 11 (A l E) 
Uttar Pradaah, Allahabad. 

4. The Execu~ive £ng1naar, 
Conatruction• ·Diviaion-J, 
P.u.o. Baati. 

• • • ReaPondenta • 
~ c ... nael ror the raapondenta&•Sri Aait Sthalekar(Adv) 

. (For ReapDAdent No.1 to 3) 
Sri 1.P. Singh Adv. 
(For Reapond•nt No.4) 

Contd •• . • & • 

I 
I 

I ••• 

• 

( 

f 
-

I 

I 

' 



' 

" 

• 

. ' 

\ 

• 

J 

O,A, 687/99 

K.c. Shar•a •g•d about 51 yaara , 
eon or Sri(Late) Sharda Praa•d Snar•a, 
r•aident or 513 Nirala Nagar 

• 

Ra• Bar~lly at praaant poatad aa Senior Divieipn 
Accounts ~or.r1car, . Snazda Sahayak Khand 41 Rae Barailly . ~ I . · , , .Ap~lic•n~. 

I 
Counael rar the a~pUcant1- Sri R.P.4 Singh, Adv, 

Vera"9• 

1. Union or India through the , Secra~al'Y 
Govern•ent or India, "iniatry of finance, 
Nav D•l~. 

2. Cu•ptroll•r ' Auditor Ganeral~or lndi,, 
10 Banadur Snah Zarar . "arg, 
N•w Oelh~, 

3, Accountant General II (A & E) u. P, 
Allahaba~. 

4, Exacuti.ve Eng~nae.r, 

Sharda Sahayak Khand41, 
Rae Sarai lly. 

• • . • Reapond•nta, 

Counaal tor the Reapondenta:-Sri A•it Sthal•kar,Adv. 
(for Rae~andant N~.1 to 3) 

Sri K,P, Singh, Adv, 
(for Raepondent No,4) 

O,A, D88/p9 

Sureah Datt Pandey agad about 52 years 
son -or late Sri Ch•ndra Snakh~ Pandey, r/o Village 
Paran Jot P.o. Manganj,, , SUltanpur at preaa~t 
poat•d i• th• otf ice of tha Executive Eng~naai, 
Construction Oivieion-2, Sultanpur. 

I 

, .Applicant, 
Counael for tha Applicant; Sri R.P. Singh• Adv. 

Ver au a 
1, Union of India thraug~ ~he 

India, Ministry of Finance• 
Secretary• Govarn•ant or 
New Delhi. 

2. Co•ptroller l Auditor General of India, · 
10- Bahadur Shah Zatar ~arg, . Nev D•lh~, 

J, Actiountant General, II, U.P. (A_& E) 
Allahabad. 

' 4, Executive Engineer, Conetruc.tion Oiviaion-2 
Sultanpur. 

f 
• •· • Reeponden~s • 

Counsel tor tne reapondentas- Sri Allit Stnalakar Adv. 
(for Reeµondent No,1 to 3) 
Sri K,.P •. Singh Adv • .. . ·-

' • 

i 
' 

' 

• 
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O,A.682/99 

· Kriehna Narain Tandon aged about 56. yeara 
eonot 5ri Jugal Kiahore Tandon, 
r/o ?BU Janak Puri, BareillYt 
Poeted aa 
orr1ce.:-or 

. 01 vi ai Cl!' t 

Senior Oivieional Accounta Officer, 
the Execwtiva Engineer, Rural Engineering, 

I Baralllf • 
, 91- • Applicant. 

• 

Counael. rar-tbe applice~t:~ Sri R.P~ Singh• Adv. 

Var~• 

1. Union or India, ~hrough the Sacratazy 

Government or India, Miniatry at Financ1, 
New Oeln~. 

2. CDlaptroller l Auditur General or India, 
10• Bahadur Snah. Zafar Marg, New. Delni. 

3. Acouuntant General. II (Al E) U.P • 
Allahabad. 

4. Executive Engineer, Rurai. Engineerin~, 

Division-• Baraill,. 

t 

• • • Reapondanta. 
Counsel for thereapondantal- Sri A•i t Sthalak·ar, Adv. 

(ror•reapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(rar Respondent No.4) 

O.A.bS0/99 

R.K. Pandlt .aged about .49 years 
aonot late Sri Ra• Dea P•ndit, r/o Monaddipur 
(near ~urdwaraJ Gorakhpur at preaant poatad aa 
O~visional Accounta Officer 1, In the or.rice or 
Executive Engineer, Provincial Div~eion, P.u.o. 
Goraknpu~. 

• •. Applicant. 
Counee~ tor the applicants- 51'1 R.P. Singh, Adv • 

• 

Uaraua 

1. Union or lndia through. the SBC1'atary • . l'liniatry or 
fl.nance, New. Oeln1. 

2. Comptrollar & Auditor General of . India, 
10- Banadur Snah Zafar Marg,. Naw Oelni • 

3. Deputy Acc-Gt1ntant General lit U.P. (A & E) 
Allahaba~. 

, 

4. Executive Engineer; Provincial Division, 
P.u.o. ,Gorakhpu,. 

~Counael t.or 
I • • . • Rsapondenta. 

the . Raapondantas- Sri Allit Sthalakar1 Adv. 
(For Respondent Na.1 to. 3) 

Sri K.P.Singh, Adv. 
(for Respondent No.4) 

. 1 • •• 

I 

,. 
I 

l 
' 

·1 
.. 

• 

, 
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O.A, 691/99 - -
s.~. Ali Sabir, . eon of late 51'1 Haidar ~bbae, 
resident or 178/24 Raid Gate Hotel Lane, Golaganj, 
Lucknow, at praaent working aa Oiviaional Accounts 
Orficer Gtade-1, Bu~ldin9 OiViaion~l P.~·0• 
Manat•a Gandhi Marg, , Luckno~. 

'" " ' I ; 

• 
. l .Applicant. 

• 

couneel. for the . ApplicantsSri R.P, Sin~o, . Adv. 

Varat.1a 

1. Union of India, through. the Secretary, 
Mini a try of f inSl ca• Govt. of India, New Delhi. 

21 Co•ptroller ' Auditor General or Indi~, 
10- Bahadur Snah Zafar ~arg, New Delhi. 

3, Accountant General-II (A & E) 
Utter Pradesh, Allahabad. 

4. Executive Engineer, Bui l ding Oiviaion, 

P.u.o. Mahatma Gandhi Marg, Lucknow, 

\ 
I 

• 
I 
. I . 

I 
I 
f 

••• Reepondenta. · 
Counsel for the Reapondenta:-Sri . Amit Sthelekar, Adv. 

(ror Rea~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv i 
(for reapondant No.4) 

D.A,692/Y9 

Onaraa Pal Singh, aon. of Sri Sher Singh, 
R/O 123 Chutkuwala, Oiatt~ Oehradun, 
at preaant working aa Div~eional . Account• otticar, 
Gr•d•:-1• Plinor . lr~igation Div.A.aian, Pauri .. Garhwal. 

• •• Ap..,licant. 
Counaal for the A..,plicanti- Sri R.P. Singh, Adv. 

Versus 

1.Union or India, through the Secretary,Miniatry pt 
finance, Govt.of India, New Oelni. 

2. Comptroller & Auditor General or lndi•, 
10~ Bahadur Snah Zafar ~arg, . New Oelni. 

3. Accountant General II (A &E) 
U.P. Allahabad. 

4, The Executive 
Pauri Garhwal. 

• 

Engineer, ~inor Irrigation Division, 

• •• Reapondanta • 

. \_ Counael . tor the · Raapondenta:- Sri Allit Sthalekar, Adv. 
(~or Reep. 1 to 3) 

~ri K.P. Singh, Adv. 
\for reap. No.4) 

•• 

• .. , 
1 
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O.A, b93l99 
- . 

Lok Nath Snukla egad about 46 years 
eon or late Sri S,N, Snukla, r/o C-105 Ra1l Nagar, Jail 
Road, Lucknow. Presently ~oated aa Divisional Accounts 

I .. 

' orricer Gr.I in ~he office or the Execu•ive Eng. ' I 

, construction Oiviaion, P.w.o. Lucknow. 
, ••• Applicen~ • 

• Counsel for the aµplicant i Sri R.P, Singh, Adv. 
• 

u.araua 

1. Union or India, through the Secretary, 

Ministry of finance, New Oal.ni, 

2. Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zarar Road, New Oelni. 

3. Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4. Tna· Executive Engineer, Construction Division, 
P.\J.D. Lucknow. 

• • • fleapondanta. 

• 

Counsel for the respondents:- Srl Amit Sthalekar, Adv. 
(for Reap. No.1 to 3) 
Sri K.P. Siogh,Adv. 
'for Raap. No. 4) 

O.A.694/99 
.-

P.K. Pathak aged about 44 years at present posted 

Divisional Accounts Officer Grade I, in the 
Office or the Executive Engineer, Conatruc~ion 

Division No,4, SUltanpur, 

• • ,Applicant, 

\lereua 

1, Union of India through the Sauretary Govt.or India 

Ministry of financ• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah Zarer ~arg, New Delni. 

3. Accountant General II, U.P, (A' E ) 

Allahabad. 

4, Executive Engineer, Construction Division No.4, 

Sultanpur. 

~Counsel ror the 

' 

• •• Raspondenta. 
ReeponHantas-Sri Amit Sthalekar, Adv • 

' for Reap 1 to 3) 

Sri K.P. Singh Adv, 
'for Resp. No.4) 

. 
' 

• 
t 

- · 
( 

I 

I 
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O, A, &95/29 

I 

j 
I 

I 
' I 

I 

• 

Arun Ku•ar Srivaetava aon or Sr~Saraawati . Praead 
Srivaatava r/o SIK/2 Sarvodaya Nager, AllahpuF, 
presently posted at Rural EnQJ.neering Services Division 
Fatahpuf, 

\ • • • Applic11nt. 

' Ver,a~s 
. 

1. Union or India throug~ Comptroller , end Auditor 
General ot India, 10• Banadur Sh•h Zatar ratg, 
Ne" Delhi. 

2, Accountant General (A & E) U,P, Allanabad, 

3. DAG wmrka, orrice of Accountant General (A & E) II 
U.P. Allahabad, 

4, Executive En9inaer Rural Engineerin9 Services, 
Division fatehpur. 

• • Reapondenta. 

Counsel for the RaapondentJ- Sri Amit Stha~ekar, Adv. 
(for Reap. 1 to 3 ) 

Sri K,P, Singh Adv. 
(for Rae. No,4) 

0,A, 701/99 

Uttam Singh aged about 48 years sonof Sri Umda Singh 
r/o 548 Nai Basti Snikohabad, Firozabad posted as 
Divisional Accounta Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, firozabad, 

• • Applicant, 
Counsel for . the applicants-Sri R.P. Singh~ Adv, 

Ver sys 

1, Union of India through the Secretary, !Unistry or 
finance, New Oelh~. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oel11i, 

3. Oeputy Accountant General II ( A & £) 
U.P. Allahabad. 

4, Executive Engineer, Minor Irrigation Oivisipn, 
f irozabad, 

• • • Raspondenta, 
Counael for the reapondantsa-Sri Aaiit Sthalakar, Adv. 

(for Rea. 1 to 3) 
Sri K.P. Singhf Adv. 
(f v r Rea. Noe4J 

.. 
( 

• . , 
t 

----a 
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D,A, 109/p9 

Vindhya Vaa1ni Yadav a/o Sri R .. Kewal Yadav, 
Village Revana Poat Sidhau~, Oiatt. Gorakhpur • 

• • Pati Uouer, 
couneel ror the Patitlonera- Sri B.N. Singh, Adv • 

• • 

. ' Vara" a 
. 

1, Union or India through.Comptroller & Auditor General 
or India, New Oelul, 

, 
2e Cu•ptroller and Auditor General or lndiay 

10- Bahadur Shah Zafar Marg, NaY Oalhi. 

3. The Accountant General ( A & E) II, 
U,P, Allahabad 

4, Tna Deputy Awcountant General ( ~orka) 
the Office ot the Accountant General (A & E)-11, 
U.P,Civ41 Linea, Allahabad, 

• 

• • Raapondanta, 
Couneel for the Reapondental• SriAmti Sthalakar,Adv, 

(lor Rea~. No,1 to 3) 
Sri K.P. Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 years aonor Sri Udai 
Bhan Singh resident of Bakar Ko, Post Off ice Ahraula 
(Chhinanuna) Azamgarh, poatad aa D1via6onal Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Ba~raich 

, • • Applicen t, 

Counsel for the Applicant:- Sri R,P. Singn, Adv. 

Ver au a 

1, Union or India through the Secretary Ministry ot 
Finance, New Oe.lui, 

2, Comptroiler & Auditor General or India, 
10- Bahadur Shah Zafar ~arg, New Dalni. 

3, Oeµuty Accountant General 11 ( A & E) 
U.P, Allahabad 

4. Executive Engineer, Laghu Sinchai Khand, 

B•hrai•h• 
• , , R•apondente, 

Counsel f ortha Reaponden~sa Sri Amit Stnalekar, Ady. 

\" (For Reep, 1 "o 3 ) , 
~ Sri K.P. Singh, Adv. 

(For Reap, No.4). 

• 

• 

' 
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O,A, 728129 

I 
I 

I • 

Babu Raa aged about 49 yaare aon or sr1 Vijay Singh 
raaldent ot 38/39-J, Gopalpura, Agra. at preae~t 
posted aa Sr. Dlvlaional Accounta Otticar in the 
atf1ce ot Executive Eng~near, . Provincial Diviaion, 
P.~.o. Agra. 

• r .Appllcan~ • 
• 

Counsel for ~he Applicant sri ft.P. Singh, Adv. 

Versu• 
1. Union of India through the Secretary, Plinistry of 

rinance, New Delhi. 

2. Co•ptrollar & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New D•lni. 

3. Deputy Accountant General 11, U.P. 
( A l E) Allahabad. 

4. Executive Engineer, Provincial Oiviai.on, ~.~.o. 
Agra, 

Cuunael ror tha Reapondentas- Sri Amit Sthalekar, Adv, 
(for Reap, Na.1 to. 3) 

O,A. 729/99 

Sri K,P, Singh, Adv. 
(ror Rea. No. 4). 

M.~. Shar•a egad about 49 Y•~• aon ot Sri Banaraai Daa 
Resident of 0.earm Niwas, Karbala Road, Nai Baat1, 
Bijnore, present posted ae Sr, Divieional Accounts 
Officer, in the off ice ot the Execu~ive Engineer, 
Construction Division, P.Y.D. Ohampur, Bijnora 

••• Applicant. 
Counsel ror the applicant : 51'~ R,P, Singh, Adv. 

Versus 
1. Union of India through Secretary, ~iniatry of 

r~n8\ca, New Delhi, 

2, Comptroller & Auditor General or lndi.a, 
10- Bahadur Shan Zafar ~arg, Mew Delhi. 

3. Oa~uty Accountant General -11 (A & E) 
U.P. Allahabad. 

4. The Executive Engineer, Canatructi.an Diviaion, 
P.u.o. Dhampur . Bijnor,. 

• • • Reapondsnt•• 
Caunaal tar the Reapondentas- Sl'i Aait Sthalekar, Actv. 

(for Reap. No.1 to 3 ) 
Sr1 K.P. Singh, Adv. 
(for raa. No.4} 

• 

--

• 
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O,A, 730/99 

Sri Narain Rai . ag•d about 48 yeara eon at Lat• Sri "•ngla 
Pd, Rai, resident or pv•tad •a Divisional Accounts 
Otticar Grade JI, in the Ortica ot the Executive 
Engineer, Plinor Irrjgation Div1•1on, 1B•llla 

• 

• • • . • ,Applicant, 

Counsel tor the Applica~t: Sri R,P, Singh, Adv. 

Var au a 

1, Union or India through the Secretary Miniatry of 
Finance, N•w Delhi. 

2,Comptrollar I Auditor General ot India, 
10• Bahadur Shah Zatar Marg, New Delhi, 

3, Oe~uty Accountant G•n•ral - 11 ( A & E) 
U.P. Allahabad, 

4. Tha Executive Engineer, Minor Irrigation Oiviaion, 
Balli a, 

, • Reapondenta. 
Counsel tor the Reapondanta&- Sri Amit Sthalakar, 

Sri K,P, Singh, Adv, 
(for Rea. Ro, 4) 

0, A, 731/99 . 

Menan Ram Tamta aged about 46 years aun of Sri Kiahan Ram 
Tamta, R/O Villa~e lov, P,O, Lov Oiatt, Bagaahwar, posted 
in the Ottice of Executive Engineer, Temporary Divi aon, 
P.~.o. Neinital as Divisional Accounts Qffi~•r Grade-I, 

.. , • Applicant, 
Counsel tor the Aµplicant:- Sri R,~. Singh, Adv, 

Versus 

1. Union or India, through the S• cretary ~iniatry of 
Finance New . Oelh~, 

2. Comptroller I Auditor Gen•ral ot lndia, 
10- Bahadur Shah Zarar Marg, New Deln~. 

3. Da~uty Accountant General-II ( A & E) 
U.P. Allahabad, 

4. The Executive Enginee,, 
Temporary Division, P.~.o. Bhawal1, Nainital. 

• • • Respondents, 
Counsel f orthe R••PDndental• Sri ""4t Sthalekar, Adv, 

Sri K,P, Singh, Adv, 

• 

I 

1 



, 

• 

• 

• 

'I 

I· 

• 

-1•-
O,A, 732/99 

Daya Ra• Singh aged about 53 years aon of Sri Hardeo Slngt 
r•eident or Care Sri o,P, Singh, lane No, 11, 
Najibabad, Adarah Nagar, Blnjore, poatad in \he office 
or the Executive Endae•rt Canatruction Division, 
P,w,o. Najibabad, Bidnora aa Divisional Accounts otricer . ~ 

Grade-II, · 
• , , ,Appllcanta, 

Counsel tor the Applicant~- • Sr1 R.P. Singh, Adv, 

V•r•u• 

1, Union or India tnrough the Sacre~ary, "1nlatry or ika 
f in .. ce, New Delhi. 

2.. C011ptroller ' Auditor General of India, 
10- Bauadur Shah Zafar Marg, New Delhi, 

3. Deputy Accountant General, II ( A & E) 
U.P, AllahabaD, 

4, Executive 
Div1alon, 

Eng1neer, Construction, Construction 
P•u.o. Bljnore, 

• • , Reapondente, 
Counsel for the Reapondenta&-Sri Amit Sthalekar,Adv, 

Sri K.P, Singh, Ady, 

O,A, 733/99 

Ra• Baudh eon of 5ri ~.o, Baudh, aged about 41 yeara ( 
resident of Bb·E/3, Oabauli II, Ratanlal Hagar, 
Kanpur at . present posted as Oiviaional Accounts Officer-II 
in the office or the Executive Engineer, Conatruction, 
Oiviaion, Kannauj , 

• , .Applicant, 
Sri R.P.Singh, Adv. Counsel for the ap~licant. 

Veraue 

1, Union of India through the Secretary, Plinlatry or 
fin.,ce 1 New Delhi, 

2. Comptroller & Auditor General or India, 
10- Bahadur Slleh Zafar "arg, New D•lh.1, 

> 

3. Deputy Accountant General 11 ( A & ~) 
U, P. Allauabad, 

4, Executive Engineer, 
Conatruct1on01viaion 1 Kannauj, 

••• R•a~ondente. 
Counaal ror the reepondent••- Sri Aait Sthalekar, Adv. 

Sri K,P. Singh, Adv. 

• 
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O,A, 734{99 

Sri Prabhu Dayal Meena, Divisional Accountant 
eon or Sri Ratan Lal, Poated undar · Adminiatrativ• 
Control and managament of the Accountant General u.p. 
In the office of ~he Executive Engineer, Lower Mot 

~ Branch On, Ganga Catta1; Near Collector.ate, Agra Road, 
Plathura- (U.P,) • 
Permanent Uo~e addrae•J Village 
Diett. Oauaa (Rajaathan). 

Muna . Pura~ Poat- Kot, 

• • , Applicant, 
Counsel for the applicant~- Sri Rakaeh Varma, Adv. 

Versus 

1. The Comptroller & Auditor General ot India, New 
Oelh~ • . 

2. The Accountant General-II, (A & E), Uttar Prsda~h, 
AllPhabad, U,P, 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collactorata; Agra Road, Mathura 

•. • • Respondent.a, 
Counsel tor the Respondentss- Sri Amit Sthaleka~, 

Sri K.P, Singh, Adv, 

·o,A, 771/99 

Rakesh Kumar Saxena egad about 46 years son of Sri H.s,L. ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
preeantly working as Divisional Accounta Officer Gr.I 
in the office of the Executive Engineer, Conatruction, 
P.w.o. Agra. 

, • , Applicant. 
Counsel tor .the applicant i 5ri R,P. Singh, Adv, 

Versus 

1. Union of India through the Secretary, Ministry of 
Finance Nev. Delhi. 

2. Comptroller & Auditor General or India, 
10-. aehadur Shah Zafar l•rg, New OelhJ, 

3. Oep~ty Account.ant General, . 11 ( A & EJ 

U,P. Allahabad. 

4, Executive Engineering conatructio Oivia1Pn, 
P.Y.o. Agra. 

Counsel tor the respondentas-
• ~ • Respondent•• 

Sri A.it Sthalekar' Adv. 
Sri l.P. Singh, Adv. 

\ 
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• 
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O,A 8 .§21/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/a 68/179 Aw•• Vikaa Colony• Badhpur 

.r.arrukhabad, presently paated aa Oivia~onal 
Accaunta Ottlc•~ Grade l, Provincial Oiv1aion, 
P.v.o. Kaqnauj. • 

• • .. • Applicant ii 
• 

Counaelrar the Applicantl•Sri S,Srivaatava, Adv. 

Varsua 

1. Un~on of India through C..ptroller and Auditor General 
ot India. 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General ( A & £) 

II U.P, Allahabad, 

3, Da~uty Accountan~ General. (Yorka) Office at 
Accountant Caneral ( A l £) II U.P. Allahabad, 

4. Executive Engineer Prav~nclal Division Kannauj, 
Oistt. Kannauj. 

s. Hir•n•ai Chattarji Oiviaional Accounts Officer, 
Gr-I Irrigat~on Division fatehpur, 

.Q •• Reapondenta. 
Counsel tor tha R•apondental- Sri Aalt Sthalekar, Adv. 

51'1 K.P. Singh, Adv. 

Or per (In open cuurt) 

(By Hon 1 ble Mr, S, Oaxal Member iA) 

In this bunch of 0,Aa., the applicants have 

filed applica~ion against the transfer orders issued 

~oatinj the• in various grades aa Senior Diviaional 

Accounts otficer or Divisional Accountants in 

three grades to div1aiona in the State. The applicant• 

have prayed tor cancellation of transfer orders on 

varto~s 9round9, 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakeah Var•a · Sri K.s. Rathare and Sri A,V, 

Srivastava appeared tor the ·~~liaanta and Sri A•lt 
Stnalekar tor reapondenta No, 1 to 3 and Sri K.P. 

"\ Singh tor raa~ondent No,4 appe•rd. 

~have b~•n heard. 1..19 had called tor 

Their argumenta 

certain record 
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from the uffice of Accountant General. That haa alao 

'been· taken into conaideration. 

While the O.As. were under consideration 

a Notification of Election Commission datea 12.7.99 

~as issued in which the Election Commission had 
' \ 

directed that the~e would be a total ban on the 
• 

trans 1er of all officers/officials connected w.th 

the oonduct of Elections. It has also been mentioned 

i~ this Notification that the transfer orders issued 
. 
in respect of the above category of off icare prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

apecif ic permission from Election Commission of 

India in this regard. The net effect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficera concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Off icere etc. 

4. Tne learned counsels for the res~ondenta have 

.. __ 

not shown any permission of the Election Commission i 
hence avarments of the learned counsel for the 

applicants are that the aµplicanta are still 

performing their duties on the poets which were 

held pr•viouely by them. 

s. Wa, therefore, direct that the orders 

of transf er of the applicants may not be implemented 

till election proceea is over. In the meanwhile 

th e respondents shall consider representations of 

~ha applicants if made lolithin two weeks fro~ the 

-----.... ·~· 
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date of this order and ahail paaa a raaaoneu order 

on tha represantationa with regard to their tranarars 

within a · pariod of four waeka from the aata of 

receipt o~ repreaenta~iona. If th• applicants 
• 

do not repreaant, they ehall be deemed to have 

accepted their order for tranal ar and may be dealt 

with accordingly. With these directions the bunch 

of O.Aa. etande disposed of. There ehall be no 

order ae to coats. 

The original record of transfer which 

had bean produced by the learned counsel for the 

respondents haa bean returned to learned counsel 

ror the respondents at the time this case was 
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